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Recommendations made by the Central Security Agencies, following security audits
of airports and major ports, are forwarded to the administrative Ministries concerned,
in this case the Ministry of Shipping for major ports and the Ministry of Civil Aviation

for interational airports, for appropriate action.

As and when inputs are received from the Central Security Agencies relating to terror
attacks at airports and major ports, they are immediately shared with the administrative
Ministries concemed, as also securily agencies concerned, so that immediate measures

for strengthening security are taken by them.

Creating separate States of Jammu and Kashmir

F1117. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of HOME
AFFAIRS be pleased to state:

{a) whether Government will consider to give the status of a separate State each to
Jammu and Kashmir and the status of Union Territory to Leh-Ladakh as citizens residing
in Jammu and Kashmir have different life style, conduct and social values owing to its

spread in three main divisions; and
{(b) if so, by when ?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): {a) No such proposal is under

consideration of the Government.
{b) Do not arise in view of (a) above.
Supply of narcotics from across the border

1118. SHRI VITAY JAWAHARLAL DARDA: Will the Minister of HOME AFFAIRS
be pleased to state:

{a) whether Government is aware that cases of drug abuse are rising due to

uninterrupted supply of narcotics to the people from across the border;

{(b) if so, how many cases have been registered, people apprehended and amount

of narcotics seized during the last one year, till date;

{c) what efforts are being made by various agencies on the international border of

Rajasthan, Punjab and Jammu and Kashmir to cut this supply; and

{d) whether State Governments have been taken into confidence and if so, what

mandate has been given to the States under the existing narcotic law ?

TOriginal notice of the question was received in Hindi.



